ty

Central Mdministrative Tridbunal (j
Peincipal Banch, New Delhi,

0A.5626/88

New Delhi this the 318t day of March, 199%,

Hon'hle Or, Jose P, Usrghese, Vice-Chairman(J)
Hon'bls Sh, S, P, Biswas, Wember (A)

1. Sh, V, P, Misra,
S/o Sh, S, K Misra,
R/o 33~53("MIGY, PFocket-C,
fshok Vihar, fhase-I1II,
Belhie52,

2, IMrs, Shail #ala 3ain,
U/o Sh. C, K Jain,
R/o 1714, Gulabi Bagh,
Delhie7,

3, Shri 0,C, Kulshreshta,
S/o Sh., R, P, Mheya,
R/o SD=1, Towsr Apartments,
Pitampura, Delhi-34, s 5o Applicants,

(through Sh, G2, GQupta, advosate)

versus

1, Unign of India through .
the Secretary to the Gover nment
of India, "inistry of Human
Respurces Devslopment (Department
of tducation}, Nsu Delhi, )

2, Delhi Administratiopn through,
_its Onief Secretary,
5, Sham Nath Marg,
Belhi.54,
3, The Principal, Delhi Engineering
College, Kashmeri Gats, .
Delhi=3, s o Res pondents

(through Mrs, - Avnish Ahlawat -  Not present }

} feder {oral )
delivered by Hon'bie Dr, Jose P, Verghese, Ve Ce {J)
The learnsed counsel for the applicents seeks
permission to withdray this 0, 8% Permissions as prayed

for, is granted, Accordingly, this O A, is dismissed as

withdrawn,
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(Dr, Jose P, vergnese)

fvsf | v.c.{3)



